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I/62825/2024 

To 

Government of Assam, 
Guwahati 

FC-7/1/2024-FC 

The Additional Chief Secretary (Forests), 

Madam/Sir, 

Government of India 
Ministry of Environment, Forest and Climate Change 

(Forest Conservation Division) 
********* 

ANNEXURE-R 1 

Sub: In Suo motu matter in re: News item appearing in The Northeast Now 
dated 25.12.2023 entitled "Assam: PCCF MK Yadava accused of illegally 
clearing protected forest for Commando Battalion" pending before Hon'ble 
NGT (PB)-Reg. 

Encl. as above. 

Kindly treat it as most 'Urgent! 

Indira Parayavaran Bhawan 
Jor Bagh Road, Aliganj, 

New Delhi-11003 
January, 2024 

This is in apropos with the above stated matter wherein the Hon'ble Tribunal 
based on the media report tilted Assam: PCCF MK Yadava accused of illegally 
clearing protected forest for Commando Battalion took suo motu cognizance of the 
matter. The report further stated that PCCF MK Yadav allegedly bypassed 
mandatory procedures under the Forest (Conservation Act, 1980, to grant 
permission for the construction of the Assam Commando Battalion Unit 
headquarters. (Copy of the news report enclosed for ready reference). 

Dated: 

In view of the aforesaid order, it is requested to furnish a detailed factual report 
in the instant matter to this Ministry for further necessary action. 

The next date of Hearing in the matter is 23rd January, 2024. 

Signed by 
Suneet Bhardwaj 

Yours sincerely, 

Sd/ 
(Suneet Bhardwaj) 

Date: 16-01-2024 88sant Inspector General of Forests 

Copy to: Sub-office Guwahati of Regional Office, Shillong of MoEF&CC with a 
request to coordinate with the State Govt. for immediate necessary action in the 
matter. 
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FC-7/\/2024-FC 

To 

The DDG Forest(C), 

Ministry of Environment, Forest and Climate Change 
(Forest Conservation Division) 

Shillong 
MoEF&CC, Regional Office, 

Government of Indla 

Madam/Sir, 

********* 

Sub: In Suo motu matter in re: News item appearing in The 
Northeast Now dated 25.12.2023 entitled "Assam: PCCF MK Yadava 
accused of illegally clearing protected forest for Commando 
Battalion" pending before Hon'ble NGT (PB)-reg. 

Encl. As above. 

Indira Parayavaran Bhawan 
Jor Bagh Road, Aliganj. 

New Delhi-11003 

February, 2024 

Please refer to your letter No. RONE/E/0.A. No.61/24/PB/AS/3717 dated 
14.02.2024 in the above stated matter wherein the Hon'ble Tribunal based 
on the media report tilted Assam: PCCF MK Yadava accused of illegally 
clearing protected forest for Commando Battalion took suo motu cognizance 
of the matter. In this connection, a copy of reply affidavit filed by PCCF & 
HoFF in the Tribunal has been received in the Ministry vide letter No. 
FG.58/0A (Suo-Moto) No.61/2024 dated 7th February, 2024 which is 
enclosed for reference. 

Dated: 

In view of the aforesaid, the Regional Office Shilong is requested to 
examine the matter in detail and submit a factual report with specifñc 
recommendations for further necessary action in the matter at the earliest. 

Signed by 
Suneet Bhardwaj 
Date: 16-02-2024 16:19:01 

Yours sincerely, 

Sd/ 
(Suneet Bhardwaj) 

Assistant Inspector General of Forests 

Copy for information and necessary action to: Guwahati Sub-office of 
Regional Office, Shillong of MoEF&CC. 
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ECF No.437034/180 

From : 

To 

Sub 

Ref 

Sir, 

GOVERNMENT OF ASSAM 

ENVIRONMENT AND FORESTS DEPARTMENT 
DISPUR, GUWAHATI. 

Neera Daulagupu, ACS, 

Email. Id. environmentforestassam@gmail.com 

Secretary to the Govt. of Assam, 
Environment and Forest Department 

Shri Amit Anand 

Assistant Inspector General of Forests 
Indira Parayavaran Bhawan, Jor Bagh Road, 
Aliganj, New Delhi-1 1003 

ANNEXURE-R 2 

Report on Suo mnoto matter on News item appearing in The Northeast Now 

dated 25.12.2023 entitled Assam: PCCF MK Yadava accused of illegally 
clearing protected forest for Commando Battalion" pending before Hon'ble 
NGT (PB)-Reg. 

i) Letter dated 16.01.2024 by AlG Forest, MoEF & CC 
iü) Letter dated 06.02.2024 by AIG Forest, MoEF & CC. 

Enclo: As stated above. 

Dated Dispur, the 11 March, 2024 

In inviting a reference to the subject cited above, I am directed to forward herewith 
the Report received from District Commissioner, Hailakandi as sought for, for your kind 
information and necessary action. 

Memo ECF No. 437034/180-A 

Copy to: 

Yours faithfully, 

Secretary to the Government of Assam 
Environment and Forests Department. 

Dated Dispur, the 11" March, 2024 

1. P.S. to the Addl. Chief Secretary to the Govt. of Assam, Environment & Forest 
Department, Dispur., Guwahati-06. 

(E-signed) 
Secretary to the Govermment of Assam 
Environment and Forests Department 
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FC-7/1/2024-FC 

To, 

Deputy Director General of Forests, 
MoEFCC, Regional Office, 

Ministry of Environment, Forest and Climate Change 
(Forest Conservatlon Dlvision) 

Shillong 
Law-U-Sib, Lumbatngen, Near MTC Workshop, 

Government of Indla 

Madam/Sir, 

Sub: In Suo motu matter in re: News item appearing in The Northeast Now 
dated 25.12.2023 entitled "Assam: PCCF MK Yadava accused of illegally 
clearing protected forest for Commando Battalion" pending before Hon'ble 
NGT (PB)-Reg. 

Ref: Letter No. F.NO.-RONEEO.A.No. 61/24/PB/S/4081dated 12.03.024 

Indira Parayavaran Bhawan 
Jor Bagh Road, Aliganj, 

New Delhi-11003 
March, 2024 Dated: 

This apropos the above stated matter wherein the Hon'ble Tribunal based on the 
media report tited Assam: PCCF MK Yadava accused of ilegaly cearing 
protected forest for Commando Battalion took suo motu cognizance of the matter. 
The reply of the Regional Office along with the SIR has been received in the 
Ministry on 12.03.2024. 

Signed by 

The said factual report and SIR has been examined in the Ministry andprima facie 
it has been observed that the use of forest land for non forestry activities has been 
allowed without prior approval of the Central Government on the forest land in 
question which is in contravention of the statutory provisions and rules of Van 
(Sanrakshan Evam Samvardhan) Adhiniyam, 1980. 

Suneet Bhardwaj 

Taking into account the aforesaid, it is requested toinitiate action in the instant 
matter as prescribed under section 3A and 3B of the Van (Sanrakshan Evam 

Samvardhan) Adhiniyam. 

Date: 18-03-2024 18:27:23 

Yours sincerely, 

Sd/ 
(Suneet Bhardwaj) 

Asst. Inspector General of Forests 

Copy to: Sub-office Guwahati of Regional Office, Shilong of MOEF&CC. 

w68044/2093 574



FC-7/1/2024-FC I/68044/2024
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4/10/24, 3:33 PM Gmail - Service of Counter Affidavit by Respondent No. 1 In Suo motu matter in re: News item appearing in The Northeast Now da…

https://mail.google.com/mail/u/0/?ik=8740b47a36&view=pt&search=all&permmsgid=msg-a:r5514477659944072864&simpl=msg-a:r55144776599440… 1/1

RO Shillong <ro.nez.shil@gmail.com>

Service of Counter Affidavit by Respondent No. 1 In Suo motu matter in re: News
item appearing in The Northeast Now dated 25.12.2023 entitled "Assam: PCCF MK
Yadava accused of illegally clearing protected forest for Commando Battalion"
pending before Hon'ble NGT (PB)-Reg.
RO Shillong <ro.nez.shil@gmail.com> Wed, Apr 10, 2024 at 3:31 PM
To: hoff-assam@gov.in, environmentforestassam@gmail.com, pccf.assam@gmail.com, "CWLW (Assam)"
<pccf.wl.assam@gmail.com>, "dc-hailakandi@nic.in" <dc-hailakandi@nic.in>
Cc: thakursumit79@gmail.com, hp179.ifs@nic.in, Prabhakar Kandpal <kprabhakarmoef@gmail.com>, IRO Guwahati
<iro.guwahati-mefcc@gov.in>

Sir/Madam,

       With reference to the subject cited above, may kindly find herewith the google drive link containing the scan copy of
Counter Affidavit on behalf of Respondent No. 1 (Ministry of Environment, Forest & Climate Change) which will be filed in
the Hon'ble National Green Tribunal, Principal Bench, New Delhi.

Kindly acknowledge the receipt of this mail which will be treated as proof of service. 

https://drive.google.com/file/d/1XfkF6qV0K3WSlPE3qjNRZT8sY5tT-BJh/view?usp=sharing

With Regards,
Ms. Ana. A. Sangma,
Project Assistant,
MoEF & CC, 
RO, Shillong.
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